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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI

19 91
Dr.K. Swam in a than Shri G.K»Aggarwal
APPLICANT(S) COUNSEL

VERSUS
Union of 3hd ia , through Secy.,
RESPONDENT(S) M/O Agr^icultux e & COUNSEL

Others,

Date

V

OfiSc© Report Orders

19.4.1991.

Applicant throughShri G.KAggarwal,
Counsel.

V
Heard the learned counsel for the

7i.

,

applicant. Orders reserved.

(J.P.aiARJviA)
memberC j)

19.4.1991

(d.k.chakravcrty)
MENIBER (A)

crf^ - ̂  I St

The- learnod counsel for the

applicant, Shri G.K. Aggarwal lat^?r oi

appeared before the Bench and ronuoct-'d

tha:; he does not want to press his

Original Application and he be poreitto'"

to withdraw the same . In view of this

.  fact, the Original Application is dismiss-'

as vdthdrawn.

(J.P. SHARMA)
iSMBER (J)
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